
1 55 Written Answers VECEMBER 7, 1981 Written Answers 1S6 

(b) the number of landless people 
for whom the houses have been 
constructed along with the details of 
the amount spent thereon; 

( c) whether Government or India 
have formulated any scheme regar-
ding construction of house!> for the 
farm Jabourers keeping in view their 
plight; and 

(d) if so, the details thereof? 

1 HE MINISTER Of PARLIA-
MENTARY AFFAIRS AND 
WORKS AND HOlJSLNG (SHRI 
HHISHMA NARAIN SlNGH) ~ 
(a') and (b). The information is 
being collected from the Government. 
of Gujarat and wi11 be Jaid on the 
Table of the Sabha. 

(c) No serarate scheme has been 
formulated other than the rural house 
Sites Scheme. 

(d) Does not arise .. 

Reorganisation of T.C.P.O. 

2395. SHRI NAND KISHORE 
SHARMA : WilJ the Minister of 
WORKS AND HOUSING be 
pleased to state: 

(a) is it a fact that the Min is try 
is trying to reorganise and restruc-
ture the Town and Country Planning 
Organisation; 

(b) whether this exercise has 
been going on for the last 2/3 years; 
and 

(c) if so, the reasons why cadre-
review is not being undertaken regu-
larly and from time to time as per 
rules laid down by the Home 
Ministry? 

THE MINISTER OF PARLIA-
MENT ARY AFFAIRS AND 
WORKS AND HOUSING (SHRI 
BHISHMA NARAIN SINGH) : 
(a) and (b). Yes, Sir. 

( c) Cadre. revdw ·is usualJy under-
taken for organised services. In the 
case of Town & Country Planning 
Organisation, this purpose will be 
achieved as a part of the restru ctu-
ri ng exercise. 
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